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OA No.43/2013 with MA 290/00371/2014
Date of Order : 10.11.2014

Mr. S.P. Singh, present, for applicant.
Smt. K. Parveen, present, for respondents’ No.1 to4
None present for respondent No.5.

Counsel for the applicant submits that as the applicant has
already completed the age of 40 years, therefore the OA has
rendered infructuous.

In view of the submissions made hereinabove, the OA is 7
dismissed as- 1nfructuous one. Accordlngly, the MA No. 371/2014 is
also dismissed. : :
by
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